Statement of Immovable Property On First Appointment/For The Year :

20|12

I 1AL SERVICE
Name of Officer (In Full Name) and Service to Which the Officer belongs S HEETOANSHYU JATA .« Lowek JupldAt

Present Post Held - 20V D
BAsIC— B 39530

cTVvIL JUDGE

rLAss —~ L

Present Pay

Date of next increment

23-4-15.

Name and details of property

How acquired ? Whether
by purchase lease

Name of District Sub If not in own name, state in reage inherita oft
Division, Taluka and whose name and | MOTEAE .E o..._ nee, gl Annual income

. ) X Present Value . . . of otherwise with date of
village in which property . his/her relationship to the e e from the property
is sitaated Housing and Land Govt. Servant acquisition and name
'S Situate other Building with details of persons

from whom
1 2 3 4 5 6 7
MNil. ».E \ﬂ: il M A \,.5

e Inapplicable case to be struck out.

e In case where it is not possible to assess the value accurately the approximate value in relation to present condition,
may be indicated.

¢ Include short term lease also.

Note: The declaration form is required to be filled in and submitted by every Judicial Officer in services under rule 19(1) of the
Chhattisgarh Civil Service (conduct) rule 1965, on first appointment and thereafter at the interval of every 12 months giving

' particulars of all immovable property owned, acquired or inherited by him or held by him on lease or mortgage, either in his

own name or in the name of any member of his family or in the name of any other person.



-~

Name of officer (in full)

Date of Birth :
Present Post held

Proforma For Decleration Of Assets

(As On 31.03.2012)

Smt. Heemanshu Jain

27-10-1975

Second Civil Judge Class- 1, District & Civil Court, Raigarh (C.G.)

Immovable Property

}_

Name of District , | Name & details of property If not in own | How acquired ? Whether
sub Division Taluka name, state in | by purchase lease
and village in which whose name | mortgage inheritance, gift
property is situated held and his/her | of otherwise with details
relationship to | of persons from
the Govt. | whomacquried
Servant
Housing and | Land
other building
1 2 3 4 5
7B A 7o 78 | @B T | B T gB el |
J B

Movable property (Valued Above25,000/- of Rs.)

| Name of Articles

jwellary (Wroth Rs.)
1. AT STHI 345 U4

3R R TA (R AR HiS T 2006 — DT oI 3,72,000 F9Y

jwellary (Lump Sum)

— T 9,50,000 WY

2. FISY T 1250 ITH — olVYI 75,000 w4




—

Shares/Debentures

Name of Issuing Company

Nos. of Shares

300 ——"————
100 ——""—————
200 ——""—m——
300 ————""————

100 WH WA Sfousododq (faam)

2
04 — HH 3T fRATg O

fadfra W faig 9=
100 Word Wil fRHY 9

Life Insurence Policy & others

Mutual Fund (Unit Trust Of india)

Name of Issuing Company Amount
i 2
1. 0 g - g7 21654 (@ fOffa)
2. U@ ang W7 Ib 19561 (Frafaa diferslt o Miftem wfd)
3. Uc 3§ ¥W-uiigT IR 785 (Fafaa difaeh @0 Mftgw wf¥)
4. Td g H--oiga fFeeg 40,000 (et fafaenT)
5. Ud Mg W—4 < 20,000 (v fUfam)

Unit No.
120evdly gHfad) b 2933.985
2.PgIhS 1955,991
3. AEY TR 4118616
4. TS Be 543.100
5. SR EER BS 2035
6 SPIGETN B 1255 J
.
Bank Deposite/Securities & Investments )
( Name of Bank City Amount —}
1 2 3
1) Fixed Deposites
1 #wh fRey S IR ®e 36 A 1,25,000 /—
2 Al ey oA e we 96 TR 1,25,000 /-
3 fewg afeire oRare | ST d® wear 7.00,000 /-
(forare @ So=ia W)
Fat A e FAR
o
2) Saving Bank A/CSA
1 TR Ry A Mg e 46 THT 15,000 (FTH)
2 it femry S i 'e § TG 2,68,929 (eTTTHT)
3 fog oo uRaR | gfyam & Gsar 1007 (ePToTTT)
(oo & S W’w)
Fat 1 S HAR
L
4 S faAryg o1 @A UG 3000 (erTHT)
5 AT Ry ST % aife glear gear 19,852 (&)
6 Al famyg A= fRren weard ¥ AR 33,177 ()
TR _
3) PPF U I TR 7,000 (SHTA) J
4) GPF FrOEY Ufdee | Hgd [Nare BT 4,49,283.15 J
W Torel
5)NSS |
6)Others SENC TR 918 3 Um & 20,000
- ] B ]

1 In Case where is not possible to asses the value accurately the approximate value in relation to present

condition may be indicated

‘Note:- The expected declaration is subjected to provisions of C.G. Civil Services (Conduct)Rules 1965

o

Signature ’}
s R




